FORM

G

INVITATION FOR EXPRESSION OF INTEREST FOR . e
AADI BEST CONSORTIUM PRIVATE LIMITEDOPERATING IN REAL ESTATE AT

Rishabh Cloud 9 Towers Sector
(Under Regulation 36A (

Corporate Persons

,

AADI BEST CONSORTIUM PRIVATE LIMITED "

1 Vaishali, Ghaziabad, UP

1) of the Insolvency and Bankruptcy Board of India (InsolvencyResolution Process for
Regulations, 201

6)

. | Name of the corporate debtor along with PAN/ CIN/
LLP No. CIN:- U70100DL2011PTC228100
PAN: AAKCAO0009N
2. | Address of the registered office UNIT NO. GF-6, RISHABH CORPORATE TOWER,
PLOT NO. 16, KARKARDOOMA COMMUNITY
CENTRE, DELHI 110092
3. |URL of website www. irpcloud9.com
4. | Details of place where majority of fixed assets are ~ [Rishabh Cloud 9 Towers Sector 1 Vaishali, Ghaziabad, UP
located
5. |Installed capacity of main products/ services eal Estate Activity
6. | Quantity and value of main products/ services sold in[NIL
last financial year
7. |Number of employees/ workmen NIL
8. |Further details including last available financial |Data can be taken by email
statements (with schedules) of two years, lists of irpaadibest@gmail.com
creditors, relevant dates for subsequent events of the
process are available at:
9. | Eligibility for resolution applicants under section 1. The applicant should have net worth of at least Rs. §
25(2)(h) of the Code is available at: crores.

2. The applicant should have average turnover of Rs. 20
crores in last 3 years in the field from construction and
real Estate.

3. The applicant has to deposit Rs. 1 crore as EMD)
refundable and Rs. 3 crores as PBG after approval of
plant at COC.

4. The applicant has to pay Rs. 10 lakh EMD (refundable)
with the EOI.

S. The applicant should have experience of at least 3 years{
in the field of construction and real Estate.

More information can be taken from email mentioned in

oint no, 8

10. | Last date for receipt of expression of interest 27" February, 2023
11.| Date of issue of provisional list of prospective 3" March, 2023
resolution applicants
12. | Last date for submission of objections to provisional [9" March, 2023
list
13. | Process email id to submit EOI irpaadibest@gmail.com r
. C‘ s
I\k’@l;'I»(J)_‘HIT GOYAL
&UTION PROFESSIONAL (RP)
For A/ ORTIUM PRIVATE LIMITED
Having valid AFA

PLACE: NEW DELHI

BI7IPA-001/TP-P02395/2021-2022/13636
10™ February, 2023
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: The Federal Bank Ltd. FEDERAL BA NK | :2",::“{;’,2’;.‘." ld-*d-P e

¢ ¢-2, Sector-15, Vasundhra, YOUR PERFECT BANKING PARTNER nch Gurgaon, 483/16, Chandar PFETT

AR e u.p - 201012 REGD. OFFICE: ALUVA, KERALA Jal Road,Givi Lines, Gurugrar, HENZT2

§ NOTICE FOR PRIVATE SALE OF GOLD PUBLIC NOTICE - GOLD AUCT
‘Notice is hereby given for the information of all concerned that Gold omaments| |Notice is hereby given to the public in general and the accou
-pledged in the following Gold loan accounts, with the under mentioned branches of| |e-auction ofthe pledged goldomamentsin he below mentioned
ithe Bank, which are overdue for redemption and which have not been regularized s0| |py Federal BankLid.,on 01.03.2023 through online portal, Pitpe
 fatin spite of repeated notices, will be put for sale inthe branch on or after 24.02.2023 buyers may log on "o the auction portal o contact the Bank ¢
7(33 shown below: information. In case e-auction is not materialised for any rea
:*ﬂ.‘, NAME ACCOUNT NUMBER | |above, with respect any of all items of the pledged ormnamentt
e Venue: ANIL BHART! 21516100016395 | |private sale of {he items on any subsequent date/s withoutfurthe
?' _Federal Bank Ltd. ASHOK SHARMA 21516100002310 | [Branch Name Loan Account number | Branch Name
i C-2, Sector-15, MUNNI DEVI 21516400000857 | | Gurgaon 13556100067152 Gurgaon
i y”“'{f‘;’f'zg{m‘b’d- RAJESH SHARMA —1516100015577 | [Gurgaon 1356800002939 Gurgaon
L pha 0120-2886232, RAKESH MALHOTRA 1516100002302 | | Gurgact 1355680000996 Gurgaon
E mail: SAHANVAZ KHAN 2151610010081 | [ 1356800003366 Gurgaon
|~ gadb@federalbankcoin | SANTOSH KUMAR SRIVASTAVA_ 2151640000782 g“’g”“ ‘12552563%%%%32%2 ‘é“'gam
| SEEMA DRIVED! 2151100016320 G:’rgz‘(’)’r‘\ 0TS G:’rgg:z'r“

+| Place: Vasundhara, Branch Manager} |Gurgaon 3556800003747 Gurgaon
| Date: 09.02.2023 The Federal Bank Ltd{ Girgaon 3556800003687 Gurgaon
—
.‘ Gurgaon 13556800004018 Gurgaon

S e Place: Gurgaon, Date: 09.02.2023 $/-, Authorised Offic
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CT BANKING PARTNER
E: ALUVA, KERALA

\NFOTA\NMENTS
Co-borrower),

of the Immova

Dpescription
SUITES' GH-3M ,PARK
MRS. NEHA

MR. ABHI
SAXENA

orised Officer, Des!
area 1240

sd!'! lll\‘l
For The Federal pank Ltd.

PRIVATE LIMITED

RELEVANT PA

UNIT N

TOWER, PLOT NO. 16,
MUNITY C RE,
No

i c?)m NITY CENT DELHI - 1t
_1 of website Mm irpcloud9.com
_mns of place where majority of fixed —m “RC.1/2, Cloud 9 ToWers,
assets are Sector-1, Vaishall, Ghaziabad, UP.
Wﬂ Estate Activity

located
Nmmmmommmmw
ﬂ Quantity and Jalue of main products/
services sold in last financial year
n’ lu'm”»emrlof"em""wlo”vlee"s:"wlom ||||n||||||l
rthe! il i

Description of
Admeasuring 1455 Sa.

Pradesh).

r details '"d“d‘%m available Data can be taken by -
les) of two | email: Irpaadlbost@ﬂmal\.com

smmmm‘mﬂhuimusmjmm
qumover of Rs. 20 crores

1. Theapplicant

GREATERNOIDA20
Rs, 44,869,719 (Rupees Forty Four

Lakh
Hundred Nineteen Only)

Mrs. NEELAM SINHA (Borrower),
Mr. RANJAN SRIVASTAV (Co-

Description b
Block-B16 ECO\fll\age-1,bu

of the Immovable Property: All
Sq. Ft. (115.20 89
Tehsiland Distt

MR. AMIT
CHOUBEY. MRS.
REKHA UPADHYAY

Sixty Nine Thousand Seven

13.05-2021
Al ThatResidential Prope

rﬁwtanhale-auc\ion
anents e el ducted brvsmera‘ onoﬂhehmovahle?roperty:
ontome;ucﬁonpo lowomact\heBankatF‘del’!\'BankBr. E’SECA’GRETERNO‘DA -201308MEASUR\|
torfum\er\nfonnaﬁon.lncasee-audion‘\sm\maleﬂa\\sedforanymasononmeda\emen' Rs. 29,236,172/ (Rupees Twenty
above, with respect any of allitems of the pled: oraments, Bank shall ing pri Nine £akh Thirty Six Thousand One
bs”““x:w:lm:““‘::f' notce; Hundred Seventy Two Only)
n Ao NUE 74-05-2021

Description of the Immovable Property: Al That Residential P

RHYTHM CCOUNTY' GH-16E,SEC-1.GREATERNO\DA-20130

Rs. 20,22,512 (

INSTAMAZE

borrower), Mls
PRIVATE LTD. Twelve Only)
S A

yle Property: Al that piece and p
ildupon Plot No. 8, Sector-1, Gre

All That Residen

of the mmovable Property:
TOWNNH24 GHAZ\ABAD-201002

Rs. 46,82918/- (Rupees Fo
Lakh Eighty Two Thousan

SAXENA.
SHEK HundredEigh(eanOn\y).

07-06-2021

that piece @
M) Carpet area 662.52 ¢

Gaziabad, Utter Pradesh

Re. 39,20,674l- (Rupe:

Nine Lakh Twenty Nine

gixHundred geventy Fo

02-09-2020

— FORMG
|NV|TAT|0N FOR EXPRES$|ON OF INTEREST FOR
AADI BEST CONSORTIUM PRIVATE LIMITED
OPERA'“NG IN REAL ESTATE Description of the Immovable Property: All That Re:
Plot No. RC.1/2, Cloud 9 Towers, sector-1, Vaishall, Ghaziabad, UP PROJECT NAME- NCR MONARCH SITUATED AT
(Under Regulation 36A (1 of the Insolvency and Bankruptcy Board of \ndia ADMEASURINGAR OF 11558Q. Ft

nsolvency Resolution Process for Corporate Persons) Regulations, 2016) MR. MANO. J Rs. 50.88,245{- R
RTICULARS NGH RAWAT. | Lakh Eighty Eigh
_SANTOSH! TwoHundred Forty
Mg
02-09-20

Narme of the Corpor& AADI BEST CONSORTIUM
along with CIN 1 PAN CIN: U701000L201\PTC228100
PAN: AAKCAQ00SN
i NO. GF-6, RISHABH COR\;%R.!\TE Description of the Immovable Property: All ThatF
RIARDOCH) O NO. GHO2ICSECTOR NCR MONARG
DVEASURINGSUPERAREA: 14550, Ft.with
Rs. 60,1

the Immovable Property: Al

Feet, situated at NCR M

Rs. 74,74/
FourLakh
Five Hund

KUMAR

Property: All

Eligibility for resolution applicants under
section 25(2)(h) of the Code s available at: z,mugﬁmmm
inlast ymhmﬂdlhﬂummmlmlﬁw.
3. “‘»ﬂmwmmm crore as END
Mmmmmww plantatC0C. Description of the \mmovable
A ‘3‘.&““""‘”" pay Rs. 101k £MD (rfundable) with NCR MONARCH SITUATED AT GH-02/C SEC
s.mauwmnmm\mommsmm 1680SQ.Ft
mmmmﬁwﬂm\m 43.| 9634 MR. PREETAM Rs. 76,96,6/
More information: canbetakenfrom omailmentioned 799 KUMAR. MRS. Six Lakh !
inpointno.8. KUMARIANKITA | Six Hundre
5 27" February, 2023 4 7
' ol i Description ofthe Immovable Property: Al
i ;rm D W, T D JECT NANE: NCR MONARCH SITUR
ﬂ o provisional list i AREA: 1680 SQ.Ft.
[13.| Process mail 1 to submit EO! \rpaadibest@gmall.com 14. Rs. 78,4067
Sd/- Eight Lakh
> MOHIT GOYAL Hundred Sev
RESOLUTION PROFESSIONAL (RP) :
OATE :40" February, 2023 ror DI BEST OO PRATE | 022
H 'y ng va Il 14.6. f
PLAGE : NEW DELH! |aamm-oomp-pozass/zoz\-zom3636 lm‘;&‘gx ‘gg}?&‘;‘g‘gggﬁmﬁ)




